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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART -1
(Brief record of proceedings)

é Wednesday 26™ March 2003/ Chaitra 05, 1925 (Saka)

1 205  Question Hour:
PM Starred Questions 101-102 and 104-106 were asked and replied.
Replies to Starred Questions 103 and 107-120 and Unstarred Questions 227 to 263
were laid on the Table.
2 3.00 Special Mention (Rule 280): The text of Special Mention of the following
PM .  Members were treated as read:
1. Shri Nand Kishore Garg
2. Shri Bheeshm Sharma
3. Shri Mohan Singh Bisht
4. Shri Roop Chand
5. Shn Prahlad Singh Sawhney
6. Shri Malaram Gangwal
7. Shn Veer Singh
8. Shri Jai Bhagwan Aggarwal
9. Shri Kanwal Singh
10. Shri Jagdish Anand
3 3.04  Presentation of Reports:
PM Shn Kanwar Karan Singh presented the Third Report of the Committee on
Government Undertakings.
4 3.04  Adoption of Reports:
PM Shri Kanwar Karan Singh moved the following Motion: “This House agrees to the
Second Report of the Committee on Government Undertakings presented to the
House on 25" March 2003.”
The Motion was put to vote and adopted.
5 -3.05 Introduction of Bill:
PM The Chief Minister introduced the “The Delhi Prisons (Amendment) Bill, 2003
(Bill No.3 of 2003)” with the leave of the House.
6 3.06  Discussion on the Annual Budget 2003-2004:
PM Dr. Jagdish Mukhi initiated discussion on the Annual Budget.
3.33
PM {Shri Ram Bhaj in-chair)
410 House adjourned for tea break.
PM
450  House Reassembled.
PM {Hon’ble Speaker in-chair)
(Discussion on Annual Budget continued)
Following Members participated in the debate:
1. Smt. Krishna Tirath
5.10  (Dr. SC Vats in-chair)
2. Smt. Anjali Rai
3. Shn Ravinder Nath Bansal
6.00  House was adjourned up to 2.00 PM of 27" March 2003.
PM
Delhi. Siddharath Rao
26" March 2003 Secretary
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